112

IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 201 OF 2024

IN THE MATTER OF:
AMIT KUMAR ...APPLICANTS
VERSUS
STATE OF UTTAR PRADESH AND ORS. ...RESPONDENTS
INDEX
S.NO PARTICULARS PAGE

NO.

1. | COMPLIANCE REPORT ON BEHALF OF DISTRICT| 2-8
MAGISTRATE, SAHARANPUR U.P. ALONGWITH
SUPPORTING AFFIDAVIT

2. | ANNEXURE-1
The approved action plan for the restoration of the| g.14
Khokhari/Singhli River along with the Financial and technical
sanction details for the restoration project, including the approved
budget of I543.150 lakh.

3. | ANNEXURE-2
The attendance sheet of the MNREGA workers along with the [15 - 23
photographs of the revenue and rural development department
marking Khokhari/Singhli

Through
Date:26/11/2024

Place: New Delhi
PRIYANKA SWAMI

ADVOCATE

Counsel for State, Uttar Pradesh.

F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyvankaswami@gmail.com



15 - 23

9 - 14


113

IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 201 OF 2024

IN THE MATTER OF:

AMIT KUMAR ...APPLICANTS
VERSUS

STATE OF UTTAR PRADESH AND ORS. ...RESPONDENTS

COMPLIANCE REPORT ON BEHALF OF DISTRICT MAGISTRATE,
SAHARANPUR U.P. ALONGWITH SUPPORTING AFFIDAVIT

MOST RESPECTFULLY SHOWETH

. This compliance report is respectfully submitted in response to the orders of the
Hon'ble National Green Tribunal dated 10.05.2024 and 27.08.2024, requiring strict
adherence to the directives set forth by the Tribunal regarding the restoration and
renovation of the Khokhari/Singhli River in District Saharanpur. The Hon'ble
Tribunal’s concerns regarding the absence of approval from the competent authority,
lack of sanctioned funds, and insufficient details in the previously submitted
restoration plan are duly acknowledged, and the following submissions provide

clarification and updates on the actions taken. The order states:

“.....5. The UPPCB alongwith its communication dated 21.08.2024 has

placed on record the restoration plan prepared by Irrigation Department,



114

Drainage Khand, Shamli, Muzaffarnagar and Saharanpur. There is no
material on record to show that the said plan has been approved by the
competent authority or the requisite funds for the execution of the plan
have been sanctioned. Though the report reflects that the plan was
forwarded to the concerned District Magistrate, Shamli and District
Magistrate Saharanpur but their action on the plan is not on record. The
District Magistrate, Shamli and District Magistrate Saharanpur —
Respondents No. 6 and 7 have also not filed their response till now. 3

6. Hence, we direct the Respondents No. 6 and 7 - District Magistrate,
Shamli and District Magistrate, Saharanpur to remain virtually present
on the next date of hearing.

7. The Applicant has also sought permission to implead the National
Mission for Clean Ganga (NMCG) through its Member Secretary. The
prayer is allowed. Let the amended memo of parties be prepared.

8. Mr. Gigi. C. George, Advocate accepts notice on behalf of the newly
added respondent, NMCG and seeks four weeks’ time to obtain
instructions and file the response by way of affidavit.”

2. That this compliance report is respectfully submitted in response to the orders passed
by the Hon'ble National Green Tribunal (NGT) in Original Application No. 201/2024
(Amit Kumar Versus State of Uttar Pradesh & Ors.), requiring adherence to the
directives for the restoration and renovation of the Khokhari/Singhli River in District

Saharanpur.

3. That the Hon'ble NGT, in its order dated 27.08.2024, observed that the previously
submitted restoration plan lacked approval from the competent authority, sanctioned

funds, and sufficient implementation details. Consequently, the Tribunal directed the



115

District Magistrates of Saharanpur and Shamli to provide a comprehensive
restoration plan, including details of funding and administrative approvals. The
approved action plan for the restoration of the Khokhari/Singhli River along with the
Financial and technical sanction details for the restoration project, including the

approved budget of ¥543.150 lakh annexed herewith as ANNEXURE 1(Colly).

. That in compliance with the Hon'ble Tribunal’s directives, a detailed action plan was
prepared under the guidance of the Chief Development Officer, Saharanpur. This plan
involves the collaboration of multiple departments, including the Revenue
Department, Forest Department, and implementation through the MNREGA scheme,
to ensure effective execution of the restoration efforts. The attendance sheet of the
MNREGA workers along with the photographs of the revenue and rural development
department marking Khokhari/Singhli annexed herewith as ANNEXURE 2(Colly).

. That the Khokhari/Singhli River originates from Village Sinauli in Development
Block Gangoh and flows through several villages, including Kallarhedi, Hussainpur,
Budhdhakheda, Rasoolpur alias Ballamajra, Alampur Lakhnauti, Shakarpur
Shakarour, Pakhanpur, Bansdeva Mustakim, and Dhalavali, before reaching Village
Basi at the border with District Shamli. Due to prolonged encroachments and
anthropogenic factors, the river has become extinct at various locations, necessitating

immediate and concerted restoration measures.

. That a committee was duly constituted under the chairmanship of the Sub-Divisional
Magistrate, Nakur, with the Block Development Officer, Gangoh, as a key member.
The committee conducted site inspections, held consultations with local stakeholders,
and prepared a restoration roadmap in consultation with relevant departments to

address the concerns raised by the Hon'ble Tribunal.
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7. That the restoration plan comprises the following key components:

a. Preparation of a Detailed Project Report (DPR): A DPR, detailing
excavation, plantation, and other restoration activities, was prepared.
Considering the challenges faced by previously designated departments, it
was resolved to execute the restoration work through the MNREGA scheme,

as per the instructions of the District Magistrate, Saharanpur.

b. Financial and Technical Approvals: A total of 31 estimates for river
restoration were prepared, and financial, administrative, and technical
approvals amounting to I543.150 lakh were secured from the competent
authority. Financial and technical sanction details for the restoration project,

including the approved budget, are annexed herewith as ANNEXURE 1
(Colly).

c. Commencement of Restoration Work: Excavation and restoration work
commenced on 22 November 2024 in Village Kallarhedi, which had been
cleared of encroachments. The work is being executed under the MNREGA
scheme and supervised by the Block Development Officer, Gangoh.

d. Implementation Timeline: The restoration work is scheduled for completion
by the end of July 2025. Activities include excavation, debris removal, and re-

establishing the natural flow of the river.

e. Afforestation Along Riverbanks: To enhance ecological balance and prevent

future encroachments, plantations on both banks of the river are planned. The
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Forest Department has been entrusted with this task, with completion targeted

by 15 May 2025.

8. That the restoration plan also incorporates long-term measures to ensure the river
remains free from encroachments post-restoration. Monitoring frameworks and
maintenance schedules have been developed to uphold the ecological integrity of the

river.

9. That the integration of MNREGA in the execution of this project facilitates not only
efficient restoration but also socio-economic upliftment by generating employment

opportunities for the local population.

10.That all necessary approvals have been obtained, and the requisite funds have been
sanctioned in compliance with the orders of the Hon'ble Tribunal. Copies of the
relevant approvals and the detailed action plan are appended to this report for

reference.

11.That regular inter-departmental coordination meetings are being conducted to ensure
adherence to the established timelines and quality of work. Progress is being closely

monitored to address any challenges that may arise during implementation.

12.That this compliance report is being submitted to apprise the Hon'ble National Green
Tribunal of the progress made in the restoration of the Khokhari/Singhli River. Future
updates and progress reports will be submitted in accordance with the schedule

prescribed by the Tribunal.
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13.That the undersigned authorities reaffirm their commitment to restoring the
Khokhari/Singhli River to its original state, ensuring environmental conservation,

and contributing to the welfare of the local communities.

Through
Date:26/11/2024

Place: New Delhi
PRIYANKA SWAMI
ADVOCATE
Counsel for State, Uttar Pradesh.
F-13, JANGPURA, NEW DELHI 110014
E-mail:advprivankaswami@gmail.com




IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 201 OF 2024

IN THE MATTER OF:
AMIT KUMAR ...APPLICANTS
VERSUS
STATE OF UTTAR PRADESH AND ORS. ...RESPONDENTS
AFFIDAVIT

I, MANISH BANSAL, aged about 35 years s/o Sh. Ramavtar Bansal is presently
posted as_DISTRICT MAGISTRATE.SAHARANPUR, UTTAR PRADESH
‘having its office at SAHARANPUR.

1. That T am posted as stated above and well conversant with the facts of the

present case and as such competent to swear this affidavit before this

and the knowledge has been derived from official records and nothing

material has been concealed therefrom.




120

L

DEPONENT

VERIFICATION

Verified on solemn affirmation at New Delhi on this 26. day of Nevembu 2024,

that the contents of the foregoing affidavit are true and correct to the best of my

knowledge and no part of it is false and nothing material has been concealed
therefrom.
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ANNEXURE1 (COLLY)
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"......5. The UPPCB alongwith its communication dated 21.08.2024 has placed
on record the restoration plan prepared by Irrigation Department, Drainage
Khand, Shamli, Muzaffarnagar and Saharanpur. There is no material on record
to show that the said plan has been approved by the

competent authority or the requisite funds for the execution of the plan have
been sanctioned. Though the report reflects that the plan was forwarded to the
concerned District Magistrate, Shamli and District Magistrate Saharanpur but
their action on the plan is not on record. The District

Magistrate, Shamli and District Magistrate Saharanpur-Respondents No. 6 and 7
have also not filed their response till now.

6. Hence, we direct the Respondents No. 6 and 7 - District Magistratc, Shamli
and District Magistrate, Saharanpur to remain virtually present on the next date
of hearing.

7. The Applicant has also sought permission to implcad the National Mission
for Clean Ganga (NMCG) through its Member Secretary. The prayer is allowed.
Let the amended memo of parties

be prepared.

8. Mr. Gigi. C. George, Advocate accepts notice on behalf of the newly added
respondent, NMCG and secks four weeks' time to obtain instructions and file
the response by way of affidavit.
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001/197 38286k
Bank
UP-12- State Bank of
Satish Satish A
8 [007-013- Fed! | India OTH X
001/204 |kumar | kumar 35294wkerk
Bank
UP-12- State Bank of
9 |007013- | SAY  [VMAY |t | incia oTH | X
001/208 36042 kkkix
Bank
UP-12- State Bank of
10 |007-013- | PINKI PINKI FHeered! | India OTH X
001/210 347Q7wknk
F1d & e Y af F
Il el & gwnar - i el & gEaR
gt arftor IAorTR TR siffay
R A (it sifen 2) 2
HoqgoTo, 8w, S ER ATt Sifdenrdt & peTaR HER & wry _

1
4

{
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- TOTUTTAR TRANEET: R o g 9 Rt R KALUARNERy  TR¥Ya e
"‘@RADESH 4187 22/11/2024 *SAHARANPUR WEGANGOH ﬂ," i . 2025 :

wrd-wf@a : 3112007013/1C/958486255823658876 @i & =T : Kallarheri me Sinouli seema se Ajmer bhagat kn khet tak Sandhli nadi ld\?aa'al!‘iqarya

wrd-Preare qofeft : - Y et s oftk Rt :3112007013/2024-2025/612145/T5(20/11/2024) R

WONRIIIAGA WAV o et i st ofie Rt 1311200701 3_*72024-2025/612145/Aséd/1‘1;§2024)'

Name of technical staff responsible for i ¥ g
measurement :Ravi prakash $ § 1%
: ey TR
am/ aRar & 3 Tl gt - I
W, | doftewor | gilar & b WA FH ﬂﬁa | & LoE o
e am b IOTRY | Jegyne ;
1|2[3]a]s[e]7 ‘ T AW [ Cotegory
Bank i
UP-12- State Bank o ; i
1 |007-013- | kavita |kavita |&REH |India ¥ OTH.
001/211 34647 ik i
Bank
UP-12- Punjab National :
2 |007-013- | BATI  |BATI |@er@® |Bank OTH ix
001/222 0679007700+ 7 :
Bank !’5 "
UP-12- State Bank of S AR 0 oy o0 4
3 |007-013- | RAVI RAVI Fegdl | India
001/228 31379k i !
Bank / T
UP-12- State Bank of }
4 [007-013- | Any  |Anyj Fred! | India i
001/236 36600k i
Bank *
UP-12- State Bank of ! :
5 [007-013- | Anyj Jagmer |@ewREEl |India OTH | X
001/236 30557 ik :_
Bank + 1 H
UP-12- State Bank of
6 [007-013- | RragaR |Ragar (Hewrdd |india OTH X
001/35 00525k !
Bank i 1y e U8 | SRS SRR (I
UP-12- Punjab National
7 |o07013. [Sewa pewa | eerddl | Bank OTH X
001/60 am an 00942127 #eknk ¢ A |
Bank - +- - - R ol EES -
UP-12- Punjab National 1 . g 183 t
8 |007-013 | KAWar | KaNWar | gt | Bank i OTH | X
001/62 e pa 00942127 ko ¥ ; ¥
A ¢
Bank "+ - : T
UP-12- Punjab National
9 [007-013- | Tiratpal |Tiratpal |@ewRadt |Bank ' OTH! X
001/67 00942127 #kek ¥
Bank -+ - I VI ¥
UP-12- Punjab National
10 [007-013- a’:‘r::r er:\tar Feiedl | Bank OTH X
001/71 H 06790071700 kkrex ,
T 3§ Tt Y A o E50 55 MmN uey o
| . f |
IR wvalf & geamer e i e & e ..:_%._..-A-.,,._ — -
I I
| |
| |
I
T arftor Ao TRE s & B 58 W T
TR A (Srpare sifdvent ) [ ] Fhl
Heweso s v mlammmma:m&z : ‘
AORUTTAR AR Ve WA : HRER Tt wgzron Y i !
PRADESH 4188 22/11/2024 WE:GANGOH ) 2025

| {38,
wrd-wif@a : 3112007013/1C/958486255823658876 aTef 2 ot - Kallarheri me Sinouli seema se Ajmer bhagat ke khet tak Sandhli nadi khudaai kaarya

SrTTE:SAHARANPUR Rre “Gamr:KALLARHER] TV WTer:2024-— ?
i
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: . . - PrereT goted : %m R Reie : 311200701 3/2024-2025/61 glASfFS(zom/zou)
powaTamann whedaynis L RN gt i ofik Rt :3112007013/2024-2025/6121 45/AS(20/11/2024)

Name of technical staff responsible for i
measurement :Ravi prakash { !‘

aRem & ‘ wufeafe | TSR |
iiod T IR T |
.4, |Goftewor|  gfdar @ e iy QAT Fwin ] s g [
1[2[3]a[s[6[7 * AR | Category |
Bank R
UP-12- ; %
State Bank of B b
1|07 | Askash  |Aakash  |awerd#t|india otH |
3598 4iin
001/80
Bank
UP-12- ?
Punjab National )
2 g%' Shishkumar | Shishkumar | #eeRa#t | Bank oTH |
3 .
001/87 009427127 #oken
Bank : :
ety Punjab National
3 |o1s Baburam |Baburam |@wwRe€t|Bank OTH '[!
ez }
001792 00942011 |
Bank 3 %
UP-12- ; :
State Bank of A 14
4 00 |woifls  [woRE  [Relt |indi ;
dekkkkek
00171 37105
Bank k]
gop:,lz' State Bank of 4] i 13
5 Jagpal Jagpal Rt | india f OTH- |- ¢
014- 1137 6% rrkkx 3 § i
001/136 Tl
Bank . $1%..
UP-12- ;
6 [207- | Mohit IMohit [paq |ateBankof o
014- Kumar Kumar 3597 Fkik t {
001/138 {
Bank - LAY ¢
UP-12-
State Bank of ' :
7 gﬂ: afirr afirer R | India SC.
dedekkkk <
001/15 30402
Bank <+ . . S Y
UP-12- ; ]
007- Deepak Deepak R Punjab National
8 014- kumar kumar 8295001700ﬂ”u OT:H
001/161
Bank i S 7! 1
UP-12- . {
State Bank of i
9 821' s (st |Re | india ] s ‘:,
dedediedoke q
001/2 30409 ; H 4
Bank T S g i =¥ "*':"v R
gg-;" 2 State Bank of !

10 |04 dor wor Rt | India &€ 'l
001/25 AR 1k 1
wf [ w Y ardre T oL B S 5=

Il waf & gener ~ it & EeR e
E
[ |
R A (e sifdant 3g) ‘ H
..{ ’I .
¥, s e, T F e AT 3 gema e & g
! L i
TSUTTAR HER e e : R At v Y Rt : i e - Rt W 2024-—4
SMUE:SAHARANPUR - OaTqaE:KALLARHER] ¥ 3
PRADESH 4189 22/11/2024 WEGANGOH LLAF FR o2

wrd-wfga : 311200701 3/IC/958486255823658876 T &t AT : Kallarheri me Sinouli seema se Ajmer bhagat keskhe1 tak Sandhli nadi khudaai kaarya "
now ntw wrd-Freares qotet . e sty war ofk R 131 1%00701 3/2024- 2025/612145/rr3(20/1 1/2024) ﬂwﬁm
®:22/11/2024 t:28/11/2024 Gram Panchayat whepfer s ait Rerie :3112007071372024-202576121 457A5RU7T"72021) 1

Name of technical staff responsible for
measurement :Ravi prakash
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‘A
. i . Fa gfordt
wH. [ doftevor | gRare ﬂ'i::n o |
ey T J
213|145
Bank
Airtel
Payments
UP-12-007- | Subham Subham
" |014001/54 [kumar  [Rkumer | Ree Bk
972wk
Bank
State Bank
UP-12-007-
2 ¥y L R | of India
014-001/57 e
Bank
State Bank
UP-12-007-
3 (014001 /61 | Rishipal [Rishipal |Reteft | of India
36528 iwx
Bank :
State Ban|
1 gw&%: i L4 Rt | of India
3047 Qrikn
Bank
State Bank
UP-12-007- At
5 Rz Ryireft of India
014-001/71 ok
Bank
State Bank
< gﬁ-‘(]z(;?%a R Rz Rt | of India
3047 Qkion
Bank
State Bank
7 [UP12007 | s | v Rt | of India
014-001/87
30307*wkknx
T e e Y el —

IufRAd waf & gear
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« O A & htps//mavegewebnicin/regasrch/View NMMS. atten.date. _namesUT _codes31128block amesG.. A\ (¥ 'S x g n @ / g
= Y LEomL Gowt of Indls 2
Minkstry of Rursl Developmert 4
wdhdw
The Mahatras Gandhi Nationsl Rural Employment Guarantse Act h : 2Now- 1024 101602 M
TR KR 1&s:ﬁmmm
View daily attendance taken at the work site (Through NMMS App) : -- ; »
e AR T 8 SUTTARPRADESH District: SAHARANPUR Block | GANGOH g e £8
1 SAMARANPUR  GANGOH  KALLARHER! 311200701 1C/9584862550236 56876 35 \ %
2 M W KALLARHERI 3112007013C/958486255823658876 a“e .‘ 10 f’ L i 3
T TSAVRANPUROANGON  KALLARNERI  a1Z00TONACSSBA0seaseets s ! 218
« sAuRANRUR GANGOH  KALLARHER! 311200701 M1C/968486255823658876 4189 ] ; :
i el
3 i 1 ¥ i‘é‘
3 iy g
| > g £ ) 1
LB | 5. X% L]
i ¢
5
© G O nupsmavegmebiaicin/nregach/Vien NMMS aten.date S JPeustate_namesUT codes IR, codnedit2bbiock pamer.. A A a Ve 'zo o B -0
: Govt. of ndle o
M”““-““M
ﬂii&”«“! f% Save o i COTES R S
View daily attendance taken at the work site (Through NMMS App) --
R AR e teern st w0 Pt WSEETE 8 i i

i

Timestamp for Photo-1

S

¥

Tkn - 22 Nov 2024 09:42:20:000

Uploaded 22 Nov 2024 03:44:06:707

P G S

Geo Co-ordinates. 29.842376.77.2268202

Taken by Neers) kumer
Dasignaton Gram Panchayat Lovel

Swcond Photo s not uplosded! s

- R

1 UP-12:007013-00113 o 22 Now 2024 00.00:00.000
2 | UPA2007 013001183 Priyanks 22 Nov 2024 00:0000.000 Prosent
3 UP-12007013-001187 rapumar 22 Mov 2024 00.00:00 000 Present
4 UR-12:007013:001188 ‘samac chand 22 Nov 2024 00:00.00.000 Provent
5 | 1200701300118 Janeatn: 22 Nov 2024 00 00-00 00 Present
s UP-12:00701300V198 dvm pel singh 22 Nov 2024 00:00.00 000 Pressnt
7 UP12:007013-001197 o 22 Nov 2024 00.00.00.000 Prevent
) UP-12007-013-001204 Satsh bumar 22 Nov 2024 000000 000 Present
) UP-12007013-001208 VAAY PAL 22 Novw 2024 00 0000060 Pressrt
" UP-12007013-001210 Prea 22 Now 2024 0000.00 00 Presonk
b v
L Gort. of e
Mnisury of Rl evelopmant
Wl_w_
‘T Matras Gand National Rurat Employtment Goarantes Act Y64 290v2024 10ATIONM
View daily attendance taken at the work site (Through NMMS App)
e _ — x n G20
ARAREE R AR TR TS sH Dlst R
Timestamp for Photo-1
Taken 22 Nov 2024 09:47:59:000 .
Uploaded : 22 Nov 2024 09:44:1 3740 { it i
[
Geo Coordnates: 29.54279,77.226810% |
Take by Neersj kumet
vt Oesignaton: Gram Panchayet Level
‘;m@-—‘uu-w b
1 R
1 UP-1200701300\211 Tavia 22 Nov 2024 00900000 Provent
2 UP-12007013:001222 ean 22 Mo 2024 00:0000.000 Prasent
3 UP-12007013001228 A 22 Nov 2024 00:00:00 000 Praent
l UP-12:0070130012% Ao 22 Nov 2024 00:00 00000 Frosen
s UP-12007-013-0012% Jagrmer 22 Nov 2024 00 00 00 000 Prasent
6 UP-12007-013-00106 ey 22 Nov 2024 00:00:00 000 Prosent
1 UP-1200701300180 Sowa Ram 22 Nov 2024 000000000 Prasent
s UP-12007013-001/62 Karwar pal 22 Nov 2024 00:00.00:000 Prasent
9 UP-12907013-00167 Tewpel 22 Nov 2024 000000000 Fresent
1. UPA2007013:00171 Aol Kumae 22 Nov 2024 00:00 00:000 Prosent >
-
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« 0 o Ditp//meegawebAnicin/neegasrchyView NMMS_atten_date_dtpt aspxlpage mm.-m_m-mn ¥ e, & Ar X eE D

The Mahewma Garndhi National Ruxral Esmployment Guar antee Act

L ;
! =4
i -

Timestamp for Photo-1

Taken 22 Nov 2024 09:49:48:000
Uplonded 22 Nov 2024 09:44:22:6T0
Geo Coordinates. 29.842099),77.2260067

Takonr by Mowre) kumar

Designation. Graum Pancheyet Level
& P
Second Photo Ie not uploade ! W g& i ¥
1 UP-12-007-013-00 180 Ashasr 22 Nov 2024 0000 00.000 Prasent ¥
2 | UP-12.007.013-00187 Stshbumar 22 Nov 2024 00.00:00.000 Prosent
3 UP-12007.013-00182 ot 22 Now 2024 00:0000.000 Prosent
4 UP-12:007-014-0011 oo 22 Nov 2024 00 00:00:000 Proseot
5 UP-12.007-014-001136 Jagoul 22 Now 2024 200000000 Prosent
3 UP-12:007-014-001/138 Mohd Kumar 22 Now 2024 00.00:00.000 Prosent
7 UP-12:007014-001115 i 22 Nov 202¢ 00.0000.000 1
] UP-12007-014-001161 Deepak kumar 22 Now 2024 00:00.00.000 Freseas s
9 UP-12007-014-0012 e 22 Nov 2024 %0.0000.000 Provent
w UP-12-007014-00125 L 22 Nov 2024 6 00 00000 Preseat
e »
f ——
t
§
84
if
. - S o T o e s {
€08 6 hitps./maregawebAnicin/nregaarchyView NMMS_stien_dste_otl_spt.aspi?pages _name=UTY, _codes31&district_ dpuict.codecdt Zblock ames.. @ A O TR COLR - Oy
Moty of R Dvveboprment,
Owpas ment of Rurei
The Mahatma Gandhl Natonsl Ruxs! Employment Guar antse Act i 224002024 101731 AW
View daily attendance taken at the work site (Through NMMS App) X
L Mol s {
Timestamp for Photo-1 3 b\
8
Taken - 22 Nov 2004 09:49:43:000 ¢ y
Uploaded 22 Nov 2024 08:44:22:670 § i
Geo Coordnates 20.842399).77.2268067 b4
Takan by Neers| kumer !
24 ¥
e o Oasignation Gram Pancheye: Level g
, it
% biatas Second Photo s ot uploaded! R % &b
1 UP-12007-013-00 180 Askasy 22 Nov 2024 00:00:00.000 Present 1
2 UP-12.007-013-00187 Shistiu 22 Novw 2024 0000 00.000 Presons 1 i
3 UP-12:007-013-00182 Baturam 22 Nov 2024 00,0000 000 Present i
‘ | UP-12:007014.0011 o iy 22 Now 2024 00:00:00:000 Presant .
s UP-12-007-014-001/1% Jagoal 22 Nov 2024 06.00-00.000 Prosent ]
5 UP-1Z007014001130 Mo Kumar 22 Nov 2024 00:00:90:000 Present 8|
7 UP-12-007-014-00115 i 22 Nov 2024 00 00:00:000 Present - - i il
(] " UP-12.007-014001161 Doepek kumer 22 Nov 2024 000:00:000 Present {
’ UP-12-007014-0012 swram 22 Nov 2024 00 00:00:000 Prasent { !
) UP-12.007.414-00126 e 22 Now 2024 6¢.00.00.000 Prasant !
v v :
! —_ ik
i
i
)
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